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years 2017-18 and 2018-19. The same was not done, and it is at a critical juncture of
reeling from the financial losses of the Covid-19 pandemic and bifurcation”

MR. DEPUTY CHAIRMAN: Sorry, Mr. Ayodhya Rami Reddy. The deleted portion is
not going on record. You are not supposed to read that.

SHRI AYODHYA RAMI REDDY ALLA: Okay, Sorry, Sir.
MR. DEPUTY CHAIRMAN: You read only the portion approved by hon. Chairman.

SHRI AYODHYA RAMI REDDY ALLA: Right, Sir. Since the current Government had
ne involvement in this overborrowing, the Central Government should not curtail our
finances. Despite multiple requests by the State Government to correct this, the
Ministry of Finance has not accepted our request. | urge the concerned Ministry to
immediately resolve this issue and ensure that the State Government of Andhra
Pradesh gets the finances rightfully due to it. Thank you, Sir.

DR. AMAR PATNAIK (Odisha): Sir, | associate myself with the Special Mention
made by the hon. Member.

DR. SASMIT PATRA (Odisha): Sir, | too associate myself with the Special Mention
made by the hon. Member.

MR. DEPUTY CHAIRMAN: Dr. Fauzia Khan, not present. Shri Sujeet Kumar.

Demand to alter fund sharing pattern from 75:25 to 90:10 under the
State Disaster Response Fund (SDRF) for Odisha

SHRI SUJEET KUMAR (Odisha): Sir, as per the recommendations of 14" Finance
Commission, the fund sharing pattern between the Centre and the States in the SDRF
ought to be in the ratio 90:10, respectively. But, the Union Government, in the
Explanatory Memorandum, accepted the recommendations of 14" Finance
Commission with a modification that the percentage share of States will continue to
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be 75225 and that once the GST is in place, the recommendations of 14" Finance
Commission on Disaster Relief would be fully implemented.

Accordingly, the Union Government released their share in the ratio of 20210 for
the year 2018-19, which was subsequently reduced to 75:25 with adjustment of
excess released in 2018-19. It was intimated by Union Government that, "'since GST
has not been stabilized, the competent authority has decided that during 14™ Finance
Commission award period, Centre's share/contribution in State Disaster Response
Fund (SDRF) shall remain in the same ratio as it was in 13" FC award period.” The
15" Finance Commission has also recommended that the sharing pattern in State
Disaster Risk Management Fund (SDRMF) be in the ratio of 75:25 for the years 2021~
22 to 2025-26. But, Sir, as per the Disaster Risk Index (DRI) worked out by the
Commission for States, the score of Odisha is 90 out of 100, the highest among all
States. Taking this into consideration, | urge the Centre 1o give a special dispensation
toward Odisha by allowing the sharing pattern for SDRMF to be in the @0:10 ratio at
par with North-Eastern and Himalayan States. Thank you, Sir.

DR. AMAR PATNAIK: Sir, | associate myself with the Special Mention made by the
hon. Member.

DR. SASMIT PATRA: Sir, | too associate myself with the Special Mention made by
the hon. Member.

Demand to protect the Pushkar Brahma Temple in Rajasthan

sft wora R R Yo &7, fEoo) : g8igy, [Isg § wa s=1 61 UhdTH
AR WRA ¥ IORAN & PR TER H e 2, R av 2003 # IRT WRER &
TRTACE FOeToT fT o AT | TRBR A 379+ 1A & foran o1, formg a9 9 TR A
39 4fev & vg-v@g & v wis a9y w781 Sor §1 U8l J B wreh+ ga
Afex & SHIT W 7 FEdT B GEIY B ey 917 ST el T2 WToll hifeldd
yrotae ® = SR 1fafs=rt & uraem=t & IR Soore fhar T, e B
T TIRS WO o 59 Hiolae &1 R-SA1 9vd = a7 g8 sramar,
IRTIA! U d- ST & TS | EF & BRYT TG YHUd TR BT WA 947 I8 &,
foh] TRBRI &1 STFIQE! & BRI TS T4 TP GRET o6 By (O HeA 781 SO T
2l AESY, 39 9N WRARI B R I v & 7 &3 S & SR 98 weie d@fey
Py YN 3R AFg-SINT Sreawenatl & BN a7 o7 Y871 8, 59 ™ 997
YEd fa9Iy & 29 P aedear 2

9/



